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. THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): I do ap-
preciate the sentiments of the hon. 
Member. Mr. George Fernandes, 
during yaur time also, you were con-
fronted with a situation like this that 
sometimes we did not get printed 
papers. I got the permission of the 
Official Languages Commission and I 
sought your permission. They had 
directed us. We try to do it simul-
taneously. In one or two odd cases, 
it may happen that if the Hindi copies 
are no'! readily available sometimes 
we do it. (Interruptions) I have got 
a constitutional right. I sought the 
permission of the Official Languages 
Commission. I also sought the permi- 
sion oT the Speaker, and I laid the 
Hindi translation.

(Interruptions)

MR. SPEAKER: Let me say some-
thing.

srw  w W t i  : n̂ r rfr Tnr
%TTT f<FT 7 1 *  it * £

?  '

wcorw *rfr7*«r : sm- *rfi srni 
1

*ft j Pt p w  arfr^T (»fiTWTT) : 
*r* qrff ifsrfNr |

Sf, 5 ^ 1  farfrfff Sr tn w tf 
ir JTrrfteslTsr | «rtr t r
^  p. r f  r | 1

(Interruptions)

MR. SPEAKER: Don't you have
eyes, Sir? You must see that 1 am
standing on my legs.
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It should not be done. Why should 
there be room for a complaint? (In-
terruptions). v

SHRi RAM AVATAR SHASTRI: It
is mandatory. (Interruptions).

SHRI GEORGE FERNANDES: Sir, 
now I walk out on the Assam ques-
tion.

14 50 hrs. ••

[Sfiri George Fernandes then left the 
House.]

14.50 hrs. ••

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

Tw en ti e t h  Re po r t

SHRI G. LAKSHMANAN (Madras 
North): I beg to present the
Twentieth Report of the Committee on 
Private Members’ Bills and Resolu-
tions.

14.51 hrs.

COMMITTEE ON TOBLIC UNDER-
TAKINGS

E l e v e n t h  R e p o r t

SHRI BANSI LAL (Bhiwani); I 
beg to present the Eleventh Report 
(Hindi and English versions) of Com-
mittee on Public Undertakings on 
Action Taken by Government on the 
recommendations contained in the 
Fifty-second Report of Committee on 
Public Undertakings (Sixth Lok 
Sabha) on Air India—Working 
Results and Allied Matters.


